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MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 25th May, 2026

S.0. 2691(E).— Whereas it appears to Government of India that it is necessary in public interest that for
transportation of natural gas through Karanpur - Moradabad - Kashipur - Rudrapur Pipeline, in the State of Uttar
Pradesh, a pipeline should be laid by GAIL (India) Limited,;

And, whereas it appears to Government of India that for the purpose of laying the said pipeline, it is necessary
to acquire the Right of User in the land under which the said pipeline is proposed to be laid and which is described in
the Schedule annexed to this notification;

Now, therefore, in exercise of powers conferred by sub-section (1) of Section 3 of the Petroleum and Minerals
Pipelines (Acquisition of Right of User in Land) Act, 1962, (50 of 1962) Government of India hereby declares its
intention to acquire the Right of User therein;

Any person interested in the land described in the said Schedule may, within twenty one days from the date of
which the copies of the notification issued under sub-section (1) of Section 3 of the said Act, as published in the Gazette
of India are made available to the general public, object in writing to the acquisition of the right of User therein for
laying of the pipeline under the land to Competent Authority, GAIL (India) Limited, B - 35 & 36, Sector — 1, Gautam
Budh Nagar (UP) —201301.

KARANPUR-MORADABAD-KASHIPUR-RUDRAPUR PIPELINE PROJECT
SCHEDULE
STATE: UTTAR PRADESH

Notified survey nos. with
area as per 3(1) Gazette
Notified Notification (S.O. No.
Survey 4772 (E) dated .
District Tehsil Villa Number / | 17.10.2025) published in Revised Area
istrie ehst Hage New extraordinary Gazette
Survey dated 21.10.2025 / New
Number survey nos. with area
Hect. Are Sq. Hect. Are Sq.
mtr. mtr.
1 2 3 4 5 6
Moradabad | Moradabad | Saifpurpalla 163 00 00 40 00 00 40
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163/1 00 00 98
160 00 00 70 00 01 20

159 00 07 00 00 13 13

21 00 08 75 00 15 85

17V 00 01 15 00 01 40

10 00 00 00 00 11 65

Total 00 18 00 00 44 61

Moradabad | Moradabad | Ghosipura 314 00 08 21 00 13 00
137 00 11 13 00 13 93

135 00 10 09 00 11 93

134 00 13 25 00 14 97

140 00 00 45 00 08 90

126 00 08 38 00 19 10

109 00 04 79 00 06 00

83 00 07 15 00 12 25

90 00 04 38 00 06 38

Total 00 67 83 01 06 46

KARANPUR-MORADABAD-KASHIPUR-RUDRAPUR PIPELINE PROJECT

SCHEDULE

STATE: UTTAR PRADESH

Notified survey nos.
with area as per 3(1)
Gazette Notification
Notified (S.0. No. 4772 (E)
Survey dated 1‘7.10.2.025) Revised Area
e . . Number published in
District Tehsil Village .
/ New extraordinary
Survey Gazette dated
Number 21.10.2025 / New
survey nos. with area
Hect. | Are 5q. Hect. | Are 5.
mtr. mtr.
1 2 3 4 5 6
Moradabad | Moradabad | Rustampurbadhmar 288 00 63 61 00 88 80
284 00 82 53 00 94 40
205 00 16 00 00 17 20
147 00 12 21 00 30 00
138 00 08 60 00 10 40
165 00 00 40 00 06 40
166 00 03 79 00 08 80
179 00 05 10 00 06 00
178 00 01 18 00 08 80
173 00 07 18 00 12 80
47 00 00 00 00 20 00
283 00 00 00 00 16 00
Total 02 00 60 03 19 60
Subtotal 02 86 43 04 70 67

[F. No. L-14014/06/2025-GP-11) (E-54157)]
RAMIJI LAL MEENA, Under Secy.
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